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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No.20259/2000
(From t he judgenent and order dated 14/07/2000 in SA 313/99
of The H GH COURT OF M P AT JABALPUR)
KRI SHANDASS DUBE Petitioner (s)
VERSUS
NARYAN PRASAD RAWAT Respondent (s)

( Wth Appln(s). for exenption fromfiling OT. )
Date : 15/12/2000 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE A.P. M SRA
HON BLE MR JUSTI CE B. N. AGRAVWAL

For Petitioner (s)
M. S.S. Khanduj a, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER
........ 1 S A
SP2
The Special Leave Petition is disn ssed.
SP1

Sarita (V. P. Tyagi) @@

AAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAA
Court Master @@
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